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after photographs of legacy waste site taken on 18.01.2020

and on 29.04.2025.

598-60¢

ANNEXURE R/3: - A chart distinguishing RDF stack

from legacy waste stack based on CPCB Guidelines dated

February 2019 for Disposal of Legacy Waste.

610-61:

ANNEXURE R/4: - A true copy of the geotagged

photograph dated 29.04.2025 of the site marked for storage

of RDF.

61z

ANNEXURE R/5 (COLLY): - A Details of RDF

transported to cement companies as well as true copies of

613-61'



sua30
Typewritten Text
593-597

sua30
Typewritten Text
583-592

sua30
Typewritten Text
598-609

sua30
Typewritten Text
610-611

sua30
Typewritten Text
612

sua30
Typewritten Text
613-617


582

pictures dated 10.05.2025 of trucks transporting RDF to
cement companies.
7. | ANNEXURE R/6: - True copies of the photographs of | g1¢
covered RDF.
8. | ANNEXURE R/7: - Latest RDF sampling test reports from | 519_g2(
ITS Testing Laboratory Pvt. Ltd. dated 21.03.2025.
9. | ANNEXURE R/8: - True copy of the latest pictures of | 621-62¢
reclaimed land.
10. | ANNEXURE R/9: - True copy of soil analysis test report | 62€
dated 08.02.2025 for samples collected on 03.02.2025.
11. | ANNEXURE R/10 (COLLY): - True copies of the| 627-63¢
photographs taken on 16.12.2021 as well as on 29.04.2025
of the WTE plant site.
12. | Proof of Service 63E
Date: 13.05.2025
Place: New Delhi
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 664 of 2024
IN THE MATTER OF:

Dr. Sharad Gupta ...Applicant
-Versus-
Ministry of Environment, Forest and Climate Change & Ors. ...Respondent (s)

UPDATED STATUS REPORT ON BEHALF OF THE RESPONDENT NO.

7, MUNICIPAL COMMISSIONER OF THE AGRA MUNICIPAL

CORPORATION IN VIEW OF THE REJOINDER DATED 21.04.2025

FILED ON BEHALF OF THE APPLICANT

MOST RESPECTFULLY SHOWETH:

1. That this Hon’ble Tribunal is currently seized of the instant matter concerning
the issue of accumulation of solid waste at the Kuberpur landfill site in Agra
which falls within the Taj Trapezium Zone (‘TTZ’) region as well as the non-
functioning of the Waste to Energy plant in Agra despite the directions of the
Hon’ble Supreme Court in the case of W.P.(C) No. 13381 of 1984 titled M.C.
Mehta v. Union of India.

2. That this Hon’ble Tribunal issued Notice on 15.10.2024 to the Respondents
for filing response/reply to the above captioned Original Application and the
Respondent No. 7, Municipal Corporation of Agra (hereinafter, ‘answering
Respondent’) was additionally directed to place on record the annual report
submitted by it to the State Pollution Control Board (‘SPCB’) in Form-1V in
terms of Rule 24 of the Solid Waste Management Rules, 2016.

3. That, accordingly, in terms of the above said Order dated 15.10.2024 the
answering Respondent herein filed its Reply Affidavit on 03.02.2025

submitting the details of the waste generation, modes of remediation and
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status of management of legacy waste, fresh waste, construction and
demolition waste as well as the operationalization of the Waste to Energy
plant at Agra.

. That, thereafter, on the last date of hearing i.e. 04.02.2025, this Hon’ble
Tribunal took on record the Reply Affidavit dated 03.02.2025 of the
answering Respondent, among others, and permitted the Applicant to file his
Rejoinder. Subsequently, the Applicant has filed his Rejoinder on 21.04.2025
to the Reply Affidavit dated 03.02.2025 of the answering Respondent
wherein, broadly, he avers that there are still legacy waste which has still not
been remediated, some photographs to that effect, allegation of mismatch of
figures in legacy waste, failure to dispose screened waste, potential leachate
and the delay in constructing of the Waste to Energy plant among others.

. That, at the outset, it is humbly submitted by the answering Respondent that
the status of management of municipal solid waste in Agra as submitted by
the answering Respondent in its Reply Affidavit dated 03.02.2025 is based on
the actual work being executed at the ground level and the same may be read
as a part of the Updated Status being submitted hereinafter in the below
paragraphs. Further, every effort is being made by the answering Respondent
to comply with the Solid Waste Management Rules, 2016 in letter and spirit.
. That, further, the average quantity of solid waste generated per day for the
year 2024-2025 was 982 TPD, all of which was collected to achieve a 100%
collection from hundred wards in Agra. In this regard, the answering
Respondent covers 424901 households and 104001 nonresidential premises
including commercial establishments such as educational institutions, hotels,
office spaces among others. Further, out of the approximate 982 TPD waste
collected, 710 TPD got processed daily and 272 TPD got disposed at landfill,

to ultimately be processed as fresh legacy waste. It is pertinent to highlight
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that, starting with the present year i.e. 2025-2026, the answering Respondent

has been in the course of ensuring complete processing of daily fresh waste

as well.

. That insofar as the processing of waste is concerned, the same is done through

Waste to Compost plants, Material Recovery Facilities and one C&D Waste

Processing Facility as detailed out in the Table submitted at Para 17/Pg. 177

to 178 of the Reply Affidavit dated 03.02.2025 filed by the answering

Respondent herein. A true copy of the Form-IV for the year 2024-2025

submitted as annual report by the answering Respondent has been appended

herewith as ANNEXURE R/1.

A. Status of Legacy Waste at the Kuberpur site in Agra and Response to
the Photographs taken by the Applicant on 14.03.2025 (Annexure R-
1/Pg. 514 to 515) depicting a mountain of waste at the Kuberpur
landfill site

. That the answering Respondent has already completed the work of biomining

the legacy waste accumulated at the Kuberpur site. Specifically, a total of

17,83,000 MT of legacy waste has been processed from November 2019 to

February 2025 through biomining and bioremediation methods in terms of the

Guidelines for Disposal of Legacy Waste (Old Municipal Solid Waste) dated

February 2019 issued by the Central Pollution Control Board. An independent

survey and closure report for the biomining work is being undertaken by the

Regional Center for Urban and Environmental Studies, Lucknow (‘RCUES’),

which will be available in about two months and may be submitted if this

Tribunal so desires.

. That, moreover, one part of the reclaimed land is being developed as a “Green

Space” while the other part of the reclaimed land holds a Construction and

Demolition waste processing plant of 5 TPD (operated at 20 TPD) capacity,
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with another Construction and Demolition waste processing plant of 150 TPD
capacity in the process of being established.
True copies of before and after photographs taken of the site on 18.01.2020
and on 29.04.2025, respectively, have been appended herewith as
ANNEXURE R/2 (Colly.).

10.That it is clarified that the photographs taken by the Applicant on 14.03.2025
(Annexure R-1/Pg. 514 to 515) is in fact of the Refused Derived Fuel (‘RDF’)
stored at the site which will be utilized as a fuel in the Waste to Energy plant
that is in the process of being established. Further, RDF is distinct from legacy
waste in both its physical as well as chemical characteristics. Particularly,
RDF has less than half the moisture content and is composed of plastics,
textiles and other materials that are non-biodegradable and possess high
calorific values. A chart distinguishing RDF stack from legacy waste stack
based on CPCB Guidelines dated February 2019 for Disposal of Legacy
Waste has been appended herewith as ANNEXURE R/3.

11.That, furthermore, it is humbly submitted that the Applicant, in his
photographs, has cleverly skirted the prominent board erected at the site which
identifies the area as one allocated for the purpose of storing the RDF from
the waste that has already been processed. In this regard, a true copy of the
geotagged photograph dated 29.04.2025 of the site marked for storage of RDF
along with the sign board has been appended herewith as ANNEXURE R/4.

12.That in addition to prospective use in the Waste to Energy plant, some
quantities of suitable RDF are also sold to cement manufacturing plants at
Chittorgarh. Specifically, in the year 2024 a total of 946 MT was transported
to Ultratech Cement Pvt Ltd. The details as well as true copies of pictures
dated 10.05.2025 of trucks transporting RDF to cement companies has been

appended collectively herewith as ANNEXURE R/5 (Colly.).
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B. Response to the issue of Mismatch in data figures pertaining to
processed biomining of Legacy Waste at Kuberpur landfill site in
Form-1V for the year 2023-2024 vis-a-vis the details submitted at Para
9/Pg. 172 to 173 of the Reply Affidavit dated 03.02.2025 filed by the
answering Respondent

13.That the quantity mentioned in Point 11 of Form-IV dated 02.01.2024 for the
year 2023-2024 was wrongly entered as human error and the same has been
rectified in the latest annual report submitted through Form-IV for the year

2024-2025 in terms of the Solid Waste Management Rules, 2016 (See

Annexure R/1).

14.That, further, the submissions made at Para 9/Pg. 172 to 173 of the Reply

Affidavit dated 03.02.2025 filed by the answering Respondent provides the
correct details in that, by the end of January 2025, a quantity of 17,58,000 MT
of legacy waste had been processed. Moreover, since then, the remaining
legacy waste was also processed by the end of February 2025, which totals to
about 17,83,000 MT of legacy waste. Thus, at present, there is no legacy waste
accumulated at the site and the fresh waste which is being transported daily is
being processed completely.

C. Disposal of segregated screened waste generated through biomining

15.That the segregated screened waste is being stored to be utilized as a fuel in
the Waste to Energy plant that is currently in the process of being established.

Further, since RDF is a light weight and combustible fraction of solid waste,

the same is kept covered to prevent blowing away on account of strong winds.

True copies of the photographs of covered RDF have been appended herewith

as ANNEXURE R/6.
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16.That the RDF samples are periodically tested to check whether all parameters
are within permissible limits. In this regard, the latest test reports from ITS

Testing Laboratory Pvt. Ltd. dated 21.03.2025 for samples drawn on

11.03.2025 have been appended herewith as ANNEXURE R/7.

17.That, moreover, to account for the quantum of RDF at the site, logbooks have
been maintained and the same may be produced if required.

D. Response to the issue of municipal solid waste being covered by soil
and grass and apprehension of discharge of leachate during rainy
season - Photograph taken by the Applicant on 14.03.2025 (Annexure
R-2/Pg. 516)

18.That well engineered landscaping has been carried out on the reclaimed land
and the site has been securely covered. Latest pictures of the reclaimed land
have been appended herewith as ANNEXURE R/S8.

19.That, moreover, regular soil sampling is carried out to ensure that all
parameters are within permissible limits at the reclaimed site where
landscaping work has been carried out at the Kuberpur site. In this regard,
latest soil analysis test reports dated 08.02.2025 for samples collected on

03.02.2025 have been appended herewith as ANNEXURE R/9.

E. Status of the Waste to Energy Plant at Kuberpur in Agra and
Response to the Photographs taken by the Applicant on 10.01.2025
(Annexure R-3/Pg. 517 to 518)

20.That earlier, the concessionaire, M/s Spaark Bresson WTE Pvt. Ltd. and the

Uttar Pradesh Power Corporation Ltd. had entered into a Power Purchase

Agreement dated 06.10.2017 for supply of 9.5 MW MSW based power from

a Waste to Energy plant of 10 MW installed capacity. The said Agreement

was modified on 24.01.2018 for supply of 14 MW MSW based power from

the Waste to Energy plant having an installed capacity of 15 MW. However,
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subsequently, the answering Respondent informed the concessionaire that it
had a fuel availability of 1500 TPD (Pg. 224 of the Reply Affidavit dated
03.02.2025 of the answering Respondent). As a result, the concessionaire
decided to install a 24.7 MW MSW Waste to Energy plant that would be able
to sell 21 MW to the Uttar Pradesh Power Corporation Ltd. after self-
consumption post June 2026. A Supplementary Power Purchase Agreement
to this effect has been signed on 28.04.2025 between the concessionaire, M/s
Spaark Bresson WTE Pvt. Ltd. and the Uttar Pradesh Power Corporation Ltd.
for installation of a 24.70 MW plant at Kuberpur instead of 15 MW as had
earlier been envisaged. The same is available and may be submitted for the
perusal of this Hon’ble Tribunal in confidence.

21.That the work to establish the Waste to Energy plant in Agra is currently under
progress. Specifically, the process of establishment of the Waste to Energy
plant broadly involves the creation of a civil structure through landfilling and
piling as well as the purchase and setting up of the machinery.

22.That, with regard to creation of the civil structure of the land, it is submitted
that the land where the Waste to Energy plant is being established was a low-
lying land by 10 to 15 meters and, thus, the preparatory works have been
extensive and time taking despite best efforts. However, the answering
Respondent humbly submits that the filling of earth at the site is more than
80% complete and the piling work is under progress. Additionally, the
boundary area work is complete. True copies of the photographs taken on
16.12.2021 as well as on 29.04.2025 have been appended herewith as
ANNEXURE R/ 10 (Colly.).

23.That, further, orders for purchase of the machinery for setting up the physical
structure of the plant have also been made to a vendor, M/s Thermax Ltd. In

this regard, the concessionaire, M/s Spaark Bresson WTE Pvt. Ltd. has made
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initial payment on 24.01.2025 as part payment towards Design, Engineering,
Erection and Commissioning of the WTE Plant of 24.75 MW capacity.
Thereafter, a further advance amount was paid on 27.03.2025 and, most
recently, a final payment was made on 07.05.2025. That a huge amount has
already been incurred by the concessionaire in procuring requisite machinery
for setting up the physical structure of the plant once the civil works of
preparing the land are complete. (the specific amounts are not being given for
business reasons). A Letter dated 07.05.2025 from M/s Spaark Bresson WTE
Pvt. Ltd. has been written to M/s Thermax Ltd. in this regard and is available
exclusively for the perusal of this Hon’ble Tribunal, if required.

24.That, additionally, on 03.03.2025, the Office of the Executive Engineer,
Electricity Transmission Division-III (‘ETD-III"), Agra had written to the
concessionaire, M/s Spaark Bresson WTE Pvt. Ltd. for further deposits as
supervision charges for construction of a 132 kV line and bay from substation
at Etmadpur, Agra. Accordingly, the amount, so demanded, has been
deposited by the concessionaire.

25.That the answering Respondent has been closely following up on the progress
made by the concessionaire on establishing the Waste to Energy plant and the
same is projected to be commissioned by the end of June 2026.
F. Efforts by the answering Respondent to manage construction and

demolition waste

26.That work for establishing the Construction and Demolition waste processing
plant of 150 TPD capacity has been delayed due to a delay on the part of the
private vendor. However, the machinery required for operating the same has
been procured on site and the answering Respondent is committed to resolving
the teething troubles in that regard . In the interim, it is humbly submitted that

the collection, storage and transportation of claimed and unclaimed
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construction and demolition waste is being managed by a construction and
demolition waste processing plant of 5 TPD capacity that is, in fact, operating
at a capacity of 20 TPD.

27.That, in view of the abovementioned measures being taken by the answering
Respondent herein, this Hon’ble Tribunal may dispose of the present Original

Application with appropriate directions.

Date: 13.05.2025
Place: New Delhi
DRAWN AND FILED BY:

Lot

Mansi Bachani, Gitanjali Sanyal & Anukriti Bajpai
Advocates for the Respondent No. 7

29, LGF, Presidential Estate

Nizamuddin East, New Delhi -110013

Email: eldflegal@gmail.com; +91- 7988361174

SETTLED BY:
Sh. Sanjay Upadhyay
[Senior Advocate]
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ANNEXURE R/3

How to Differentiate RDF from Legacy Waste: A Practical Guide
Based on CPCB Norms:

In the context of waste management and RDF (Refuse-Derived Fuel) analysis. Here's how you can

differentiate RDF from Legacy Waste using visual, physical, and chemical characteristics:

1. Visual/Physical Appearance

Aspect RDF Stack Legacy Waste Stack

Color & Often lighter in color (greyish/tan), | Darker, mixed, often blackish due

Uniformity | more uniform due to pre-processing to decomposition

Odour Mild to moderately pungent (less | Strong, foul smell (due to
organic content) decomposed organics).

Moisture Low (10-20%), relatively dry High (40-60%), wet, sticky in

Content some cases

Composition | Mainly plastics, textiles, paper, | Mixed waste — soil-like fines,
packaging material (non-biodegradable, | decomposed organics, metals,

high calorific) inert material

Particle Size | More shredded and homogeneous Irregular, clumped, may contain

stones, soil, glass

Presence of | Low percentage High percentage (inert fines and

Fines degraded organic matter)

2. Chemical Characteristics

Parameter RDF Legacy Waste

Calorific Value | High (2500-5000+ kcal/kg) Low (800-1500 kcal/kg or

(CV) less)

Moisture % <20% (often 10—-15%) >40% (can go up to 60%)

Ash Content Moderate to high (15-30%) High due to inert material (30—
60%)

Organic Matter % | Low High initially, but highly
degraded

Carbon/Nitrogen Higher (plastic/paper content) Lower, as N may increase from

Ratio decomposition
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Heavy Metals

May be present in small amounts | Often ~ higher  due to

depending on source accumulation over time

Processing Background

o RDF is a processed product from MSW where high-calorific components (plastics,

packaging, textiles) are separated and refined.

o Legacy Waste is unprocessed old dump material, often degraded over years, and

may include inert

Field Differentiation

soil, stones, rusted metals, and highly decomposed organics.

Methods

Method

How it Helps

Moisture Test

Weigh sample before and after drying — RDF will lose

less weight

Sieve Analysis

Legacy waste shows more fines/inerts passing through

4mm sieve

Calorific Test (Bomb

Calorimeter)

Direct CV comparison

LOI (Loss on Ignition)

Helps estimate organic content

Odour & Color Tests

Crude but effective in field-level identification

-TRUE COPY-
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ANNEXURE R/5 [Colly]

SPAAK SUPER INFRA INDIA PVT .LTD. AGRA

QUANTITY | WEIGHBRIDGE | Delivery Challan
Sr.No. | DATE | VEHICALNO. | MATERIAL INVOICE NO. PARTY NAME SHIP TO G.R. NO. Transporter
(MT) SLIP NO No.
1 24-Feb-24 | RI0SGB30as | Plastic waste/ 10.59 31210 RIPL/0887/23-24 | RIPL/0887/23-24 | Ultratech Cement Put. Ltd, | S"@mbhupuram BILTY NOT RECEIVED
RDF Loose Rajsthan
Plasti hambh Indian E lution,
2 28-Feb-24 | RI19GF4975 astic waste/ 21.11 RIPL/0901/23-24 | RIPL/0901/23-24 | Ultratech Cement Put. Ltd, | SPmPhupuram | qq0 ndian Energy Solution
RDF Loose Rajsthan Raj.
Plasti hambh Indian E lution,
3 4-Mar-24 | RI09GC2972 astic waste/ 26.43 31326 RIPL/0927/23-24 | RIPL/0927/23-24 | Ultratech Cement Pyt. Ltd, | SPamPhupuram | o ndian Energy Solution
RDF Loose Rajsthan Raj.
Plasti hambh T
4 | 30-Mar-24 | RI14GE5194 astic waste/ 16.11 31579 RIPL/1086/23-24 | RIPL/1086/23-24 | Ultratech Cement Pyt. Ltd, | SM2mPhupuram 813 Gaurav Transport
RDF Loose Rajsthan Company, Raj.
Plasti hambh T
5 31-Mar-24 | RIJ52GA0089 astic waste/ 18.02 31594 RIPL/1087/23-24 | RIPL/1087/23-24 | Ultratech Cement Pyt. Ltd, | SM2mPhupuram 814 Gaurav Transport
RDF Loose Rajsthan Company, Raj.
Plasti hambh T
6 2-Apr-24 | RIO9GC5611 astic waste/ 23.42 31606 RIPL/0001/24-25 | RIPL/0001/24-25 | Ultratech Cement Put. Ltd, | SM2mphupuram 816 Gaurav Transport
RDF Loose Rajsthan Company, Raj.
Plasti hambh T
7 8-Apr-24 | RI27GB5304 astic waste/ 22.06 31653 RIPL/0023/24-25 | RIPL/0023/24-25 | Ultratech Cement Put. Ltd, | SM2mphupuram 823 Gaurav Transport
RDF Loose Rajsthan Company, Raj.
Plasti hambh Mahaveer Ti
8 17-Apr-24 | RIO9GC3756 astic waste/ 28.44 31750 RIPL/0052/24-25 | RIPL/0052/24-25 | Ultratech Cement Put. Ltd, | SPampeRupuram | ) ¢ 0011 ahaveer Transport
RDF Loose Rajsthan Company, Raj.
Plastic waste/ Shambhupuram
9 18-Apr-24 | RI09GC4053 2238 31763 RIPL/0055/24-25 | RIPL/0055/24-25 | Ultratech Cement Pvt. Ltd. ) BILTY NOT RECEIVED
RDF Loose Rajsthan
Plasti hambh T
10 | 1-May-24 | RI06GD4232 astic waste/ 18.85 31925 RIPL/0067/24-25 | RIPL/0067/24-25 | Ultratech Cement Put. Ltd, | Sh2mphupuram 852 Gaurav Transport
RDF Loose Rajsthan Company, Raj.
Plasti hambh T
11 1-May-24 | RJ27GD1798 astic waste/ 20.13 31927 RIPL/0068/24-25 | RIPL/0068/24-25 | Ultratech Cement Put. Ltd, | SM2mphupuram 853 Gaurav Transport
RDF Loose Rajsthan Company, Raj.
Plasti hambh T
12 | 1-May-24 | RI51GA3387 astic waste/ 18.22 31926 RIPL/0069/24-25 | RIPL/0069/24-25 | Ultratech Cement Put. Ltd, | SM2mphupuram 854 Gaurav Transport
RDF Loose Rajsthan Company, Raj.
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Plasti t Shambhupuram Gaurav Transport
13 | 3-May-24 | Rizegaazaz | Plasticwaste/ 19.38 31960 RIPL/0075/24-25 | RIPL/0075/24-25 | Ultratech Cement Pvt. Ltd. up 857 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
14 | s-May-24 | Riooge3i1a | PlAstiewaste/ |, o0 31976 RIPL/0078/24-25 | RIPL/0078/24-25 | Ultratech Cement Pvt. Ltd. up 860 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
15 | o-May-24 | Nio1aF7esp | Plasticwaste/ |, o 32023 RIPL/0086/24-25 | RIPL/0086/24-25 | Ultratech Cement Pvt. Ltd. up 862 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
16 | 11-May-24 | RisiGatzes | Plastiewaste/ |, 1, 32057 RIPL/0093/24-25 | RIPL/0093/24-25 | Ultratech Cement Pvt. Ltd. up 865 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
17 | 11-May-24 | RioogBo21e | PAStiewaste/ | o o) 32058 RIPL/0092/24-25 | RIPL/0092/24-25 | Ultratech Cement Pvt. Ltd. up 864 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
18 | 14-May-24 | NLo1aF7e3p | Plasticwaste/ |, oo 32073 RIPL/0094/24-25 | RIPL/0094/24-25 | Ultratech Cement Pvt. Ltd. up 868 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
19 | 15-May-2a | Gloosauze7a | Plastic waste/ 23.48 32081 RIPL/0097/24-25 | RIPL/0097/24-25 | Ultratech Cement Pvt. Ltd. nup 869 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
20 | 17-mMay-24 | R127GD1589 astic waste/ 31.31 32110 RIPL/0103/24-25 | RIPL/0103/24-25 | Ultratech Cement Pvt. Ltd. nup 875 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
21 | 18-May-24 | RI51GA0998 astic waste/ 30.98 32126 RIPL/0105/24-25 | RIPL/0105/24-25 | Ultratech Cement Pvt. Ltd. nup 877 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
22 | 18-May-24 | RIO6GC3050 astic waste/ 28.04 32134 RIPL/0107/24-25 | RIPL/0107/24-25 | Ultratech Cement Pvt. Ltd. nup 878 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
23 | 18-May-24 | RI26GA4794 astic waste/ 29.11 32133 RIPL/0108/24-25 | RIPL/0108/24-25 | Ultratech Cement Pvt. Ltd. nup 879 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
24 | 20-mMay-24 | RIO6GB6882 astic waste/ 26.31 32150 RIPL/0110/24-25 | RIPL/0110/24-25 | Ultratech Cement Pvt. Ltd. nup 883 pe
RDF Loose Rajsthan Company, Raj.

Plasti t Shambhupuram Gaurav Transport
25 | 20-mMay-24 | RI32GB8392 astic waste/ 26.82 32148 RIPL/0111/24-25 | RIPL/0111/24-25 | Ultratech Cement Pvt. Ltd. nup 884 pe
RDF Loose Rajsthan Company, Raj.
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Plasti t Shambhupuram Gaurav Transport
26 | 20-May-24 | NLO1AF7932 astic waste/ 23.68 32147 RIPL/0109/24-25 | RIPL/0109/24-25 | Ultratech Cement Pvt. Ltd. nup 882 pe
RDF Loose Rajsthan Company, Raj.
Plasti t Shambhupuram Gaurav Transport
27 | 21-May-24 | Giooauzeza | Plsticwaste/ | o0 oe 32161 RIPL/0115/24-25 | RIPL/0115/24-25 | Ultratech Cement Pvt. Ltd. up 886 pe
RDF Loose Rajsthan Company, Raj.
Plasti t Shambhupuram Gaurav Transport
28 | 22-May-24 | RI06GB9735 asticwaste/ | . 32193 RIPL/0121/24-25 | RIPL/0121/24-25 | Ultratech Cement Pvt. Ltd. up 891 pe
RDF Loose Rajsthan Company, Raj.
Plasti t Shambhupuram Gaurav Transport
29 | 22-mMay-24 | RI32GB7727 astic waste/ 27.95 32194 RIPL/0120/24-25 | RIPL/0120/24-25 | Ultratech Cement Pvt. Ltd. up 890 pe
RDF Loose Rajsthan Company, Raj.
Plasti t Shambhupuram Gaurav Transport
30 | 25-May-24 | RI09GB3266 astic waste/ 22.16 32221 RIPL/0131/24-25 | RIPL/0131/24-25 | Ultratech Cement Pvt. Ltd. nup 897 pe
RDF Loose Rajsthan Company, Raj.
Plasti t Shambhupuram Gaurav Transport
31 | 26-May-24 | RI51GA0998 astic waste/ 27.01 32239 RIPL/0132/24-25 | RIPL/0132/24-25 | Ultratech Cement Pvt. Ltd. nup 900 pe
RDF Loose Rajsthan Company, Raj.
Plasti t Shambhupuram Gaurav Transport
32 | 27-May-24 | Glooauzeza | Pastic waste/ 35.11 32260 RIPL/0135/24-25 | RIPL/0135/24-25 | Ultratech Cement Pvt. Ltd. nup 901 pe
RDF Loose Rajsthan Company, Raj.
Plasti t Shambhupuram Gaurav Transport
33 | 27-May-24 | NLO1AF7932 astic waste/ 34.21 32264 RIPL/0136/24-25 | RIPL/0136/24-25 | Ultratech Cement Pvt. Ltd. up 902 pe
RDF Loose Rajsthan Company, Raj.
Plasti t Shambhupuram Gaurav Transport
38 | 27-May-24 | RizzGBs3gz | Plasticwaste/ | o, o6 32263 RIPL/0137/24-25 | RIPL/0137/24-25 | Ultratech Cement Pvt. Ltd. up 903 pe
RDF Loose Rajsthan Company, Raj.
Plasti t Shambhupuram Gaurav Transport
35 | 25-un-24 | RiosGDseas | Flastewaste/ | 4, g 32636 RIPL/0270/24-25 | RIPL/0270/24-25 | Ultratech Cement Put. Ltd. onup 984 pe
RDF Loose Rajsthan Company, Raj.
Plasti t Shambhupuram Gaurav Transport
36 | 26un2a | RI09GD139q | Prastic waste/ 31.99 32647 RIPL/0271/24-25 | RIPL/0271/24-25 | Ultratech Cement Pvt. Ltd. nup 987 pe
RDF Loose Rajsthan Company, Raj.
Plasti t Shambhupuram Gaurav Transport
37 | 26-un-24 | RI27GC5164 astic waste/ 32.16 32649 RIPL/0272/24-25 | RIPL/0272/24-25 | Ultratech Cement Pvt. Ltd. nup pe
RDF Loose Rajsthan Company, Raj.
38
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M Gmall ENVIRO LEGAL DEFENCE FIRM <eldflegal@gmail.com>

Service in Dr. Sharad Gupta Vs. MOEF&CC & Ors. [O.A. No. 664 of 2024]

1 message

ELDF <eldflegal@gmail.com> Tue, May 13, 2025 at 1:50 PM
To: "angpartnerslawyers@gmail.com" <angpartnerslawyers@gmail.com>, bhanwar jadon <bhanwar09jadon@gmail.com>,
Shubham Upadhyay <upadhyayshubham5060@gmail.com>, Gautam singh <gautamsinghh.ind@gmail.com>, suman arora
<aroras16@gmail.com>

Cc: Mansi Bachani <mansi@eldfindia.com>, Gitanjali Sanyal <gitanjalisanyal@gmail.com>

Dear Sir/Ma'am

Please find attached the copy of the Status Report filed on behalf of Respondent No. 7 Agra Municipal Corporation in the
abovementioned case.

Thanks & Regards

Sameer Manher

Clerk

Enviro Legal Defence Firm

29, Presidential Estate LGF,
Nizamuddin East New Delhi— 110013
Ph. No. 011-40573181

.@ Status Report R7.pdf
8699K
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